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CENTRAL ADMIN ISTRAT IVE_TRIBUNAL
BANGALORE BENCH

Second Floor,
Commercial Complex,
Indirenagar,

, L . o - BANGALORE - 560 033,
Misc.Applicstion No.275 of 1995 in -

........................ Datee: 26 JUN 1995

APPLICATION NO. 1542 of 1994 and 1557 to 1%62 nf 1004,

v/s.

RESPONDENTS: The Secretary,Ministry of ¢ommﬁnicatinns;
New.Delhi and others.

To
1. Sei.Harikrashna S.Holla, Advocate,,
, NQ.34/3, Second Floor,Fifth'@ain,
Gandhinagar,Bangalore=-560009.
2. Sri.M.Vasudeva Rao,

Additional Central Govt.Standing Counse!,
Hich Court Bldg,Bangalore-560001.

Subject:~ Ferwarding copies of the Orders passed by the
Central Administrative Tribunal,Bangalore-38,
' S e XX Xe———

Please find enclosed herewith a copy of the Ordeér/ o
Stay Order/Intcrim Order, passecd by this Tribunal in the abovae
mentioned application(s) on ‘14-05-1995f '
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Office Notes //’ Orders of Tribunal {

1

k_

PKS(VC)/TUR(MA)
14,6,95.
b Orders on N.A.No.??SZQS for extension of
\‘ ’ ' time,
Heard. Ws see no reason to extend

A the time already granted.in compliance. with

{ the directions.

Rpplication rejected.

MEMBER (A) -

- VICE CHATRMAN

i a 03 3
' Centra\ Ad inistrative Tnbunal

Bangalore Bench
Bangatore
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CENTRAL . ADMIN ISTRAT IVE TRIBUNAL
 BANGALORE BENCH

. Second Floor,
Commercial Complex,

B No.1 £ 199 ndiranagar : .
N1scellaneous ppln.No,187 o 5 i INGALORE -’560 033.

----..-t------n----.-.--:—----—-------.—-u-

Dated :2 TA PR 19@5

APPLBSAIIGQIQO.15é3 of 1994 and_1557 to 1563 of 1994,

APPLICANTS: Mr.M,Poovapps Gouda and Seven others.,
/s < |

o __The Secretary,Ministry of Communicstions, .
RESPONDENTS: yo/ Delhi 2nd others., - ’

To
1. " &rl Harikrishne S.Hollz,Advocate,
. No., 34/3 Second Floor,Sth Main,
Gandhinegar,. Banaalore~560 009,
2. . S$ri.M.Vasudeva Rao ,fdditional Central
~ Govt.St2nding C0unsal High Court Bldg,
Bangalore-568v001 ' .

SubJect'- ForWardlng copies of the Orders passed by the
: Central Administrative Tribunal, Bangalore-SS.
XXX

v Please flnd ericlosed | her'muth 2 copy of the Ordor/ ,

Stay frder/Iﬁtcrlm Order, passed by thls Tribunal in the above,

" mentioned appllcatlon(,) cn 20th kpril,,1985, °
Fosuedan T

Fletlas,

ﬁgéf

4Y7 JUD IC IXL BRANCHES.




¥ N In the Central Admmlstratlve Tnbunal
o B Bangalore Bench -
Bangalore
MK, 18T A |
: C .App]lClel’l No..... ‘é 4’5 ....... ;.,....of 199-4-."-’—‘“’*‘52 ‘%7 }‘7,563/9%
" _ORDER SHEET (Contd)q 47 . , ,
5 1 Peovagpe G5 50 d”@-*”“ﬁ W, 65/%2@“""
‘D.afel 7 o Offlpe Notes, P aEr ’3 Orders of Tnbunal )
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T | Sectipn Officc?
| i Central Administrative Tribuna!

Bangalore Bench
‘Bangalore
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e CENTRAL-ADMINISTRATIVE TRIBUNAL
. _BANGALORE BENCH; - 3BANGALORE

ORIGINAL APPLICATIONS NO.1543/94 -
AND 1557.T0 1563/94 |

THURSDAY, THE TWENTY FOURTH DAY OF NOVEMBER, 1994

SHRI A,N.VUJJANARADHYA, _ .+ «MEMBER (3)

Te Mr. M.Pocvappa Gowda,
S/o0 M.Jathappa Gouda, .
aged about 51 years,
Chief Accouhts.officer, )
8/o Telecom District Manager,
‘Belgaum, SRR

2, N.Subramanya, !
S/o Late S,Nagaraj,
aged about 50 years,
Chief Accounts Officer,
Mysore Telecom District,
C/o T.D.M. 3.L.Puram,
fiysore,

3o Sheik Husszin,
S/o Sheik .fiasthan,
aged ‘about 49 years,
Accounts Officer (Cash),
0/o T.J.E., Bellary,

4,  G.B, Banakar,
S/o Siddalingappa,
Gurugadappa Banakar,
. aged 2bout 49 years,
- _Account’s Officer (Plg.),
: ' 0/o Telecom Dist, Manager,
Tilakwadi, Belgaum,

. - 5+ R.N. Kulkarni,

' S/o M.K.Kulkarni,
aged about 53 years,
S.A.0. {Retd,),
G/o Telecom Dist, Manager,
Tilakwadi, Belgaum, :

SsKumzra Swamy,

S/o Rama Subbaizh,

aged ‘about 51 years,

Y= \Accounts Officer,

-“‘1D/o Telecom Dist. Engineer,
Bidar, )
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'S/o Syed -Mohamed, Tt TIEN N T e
.aged about 53 years, o

Chief Accounts Officer, -
0/0 C.G.1. Telecom, .
Bangslore-560 008,
Ly
B.S.Subka Rao,
$/o B.Shankaranareyana Rag),
aged -about 53 years,
Bangalore Telecom Dist, ‘
fMlaruthi Complex, Gandhinagsr, _
Bangalore-560 .C09, o «sofpplicants

f

By Advocate Shri H,K.S.Holla

Versus

1,

Ministry of Communications
through. Secretary, _
Department of Telecommunications,
Sanchsr. Bhavan, : -
New Delhi-110 001,

Dept., of Telecommunications

through Member (Finance]),

Sanchar Bhavan), . ' '
New Delhi-110 001, , o _ '

Dept, of Péfsbnnel & Training;
. through Secretary,

Govt, of India, North Block,
New Delhi-110 cO01, ’

Dept. of Jelecommunications

through Asst, Director General (TE),

Sanchar Bhavan, .

New Delhi,

Chief G:neral Manager,

Telecom, o _ _
Bangalore-56C (08,. o ssRespondents .

By Advocate. Shri M,Vasudeva Rao, A.C.G,S5,C,
CROER

Shri f,Vasudeva Rag\files reply, Hsard, The

epplicants herein, who are working as Aecpunts Officars in
R ) T
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- the pay scale of &, 2375~ 3500 clalm re-flxatlon of thelr pay

en par wlth that aof thelr Junlors 1n the Cadre of Accounts

pay have been

stepped up. They also furth=r seek a dlrectlon to the

respondents to pay all consequentlal beneflts. Shrl H K. S.
0 ~ Holla,
\
J

the learned counsel r epresenting the appllbants ‘submits
that simila

2T Cldlm uas con31dered by thlS Trlbunal in DA
-@ . 1006/93 and 285 to 280/94 and alloued the applications on
i

| , : 19th July, 1994 and t he present applicants stand on the
|

same footing as that of tne said @pplicants in DA 1006/°J and

285 to 289/94 and relles on the" d90151on rendered thereln,

Uthh is annexed as Annexure A12, .The fact that t he appli—

cants also stand on similar footing in QA 1006/93 and other

! - connected matters is not disputed, Therefore, relying on
B : .

the said ‘decisions, I allow these applications and hold

boyj L
that t he appllcants are entltled to stepping up ofkln the

| cadre of "Accounts UFflcer on par with their Junlors. Accord-

| ' 1ngly, I dlrect the- recpondents to step up the pay of the

app11Cunts on par Ulth th91r 1mmed1ate Juniors, Howevs 'T,

the F1n9n01al beneflts are restrlnted to three years from

the date of flllng of these appllcatlons. This exercise

should be completed by the respondents within four monthg

i from the date of recéipt of a copy of this order, No. costs.,
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Lahal A t

(RN, VUJJANAR ADHYA)
' NahBER (3)

i Central Admmltrauve Tribunal
‘ T . Bangalore ‘Bench
. ‘Bangalore




